Office of District Magistrate,Meerut
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RellNo/74))Cr/c ) U2 ()90 3 Date- ) 7 /c2 /22273

o,
Mr.GIGLC.George,
Standing Council
Advocate of State of UP
New Delhi.

Sub: Report in compliance of the order dated 25/11/2022 passed by Hon'ble NGT,New Delhi in
Original Application No 426 of 2022 M.W. Qureshi Versus State of Uttar Pradesh.

Sir,

That in compliance of the earlier order dated 15/7/2022 passed by the Hon'ble National Green
Tribunal, New Delhi in Original Application No 426 of 2022 M.W. Qureshi Versus State of Uttar
Pradesh . a Joint Committee comprising of Sub District Magistrate, Sadar, Senior Geophysicist, U.P.
Ground Water Department and Regional Officer, U.P. Pollution Control Board was constituted vide
letter no 621/G/OA No 426/2022 dated 21/07/2022, which is annexed as annexure-1.The joint
committee inspected the questioned unit namely M/s Al Saquib Export Pvt Ltd, Alipur, Hapur Road.
Meerut on dt.22/08/2022 . The report of committee has been submitted before Hon'ble NGT by
Regional Officer, UPPCB vide its letter no 1060/G/OA-426/MW Qureshi/2022 dt. 07/10/2022
through email. The same is annexed as annexure-2.

That in compliance of the earlier order dated 10/10/2022 passed by the Hon'ble NGT, ground
water samples were collected by RO,UPPCB.Meerut . The ground water sampling report and the report
of Ground Water Department regarding conformity with BIS standards are annexed herewith as
annexure-3.

That a latest inspection of the said unit was conducted by UPPCB on 21/1/2023 which is
annexed as annexure - 4.,

That in compliance of the order dated 25/11/2022 passed by the Hon'ble NGT. Municipal
Corporation, Meerut and Tehsildar, Sadar, Meerut have been ordered to remain present before Hon'ble
NGT on 22/02/2023 for assisting. (annexure-5)

The above ATR is forwared to you with the request that the same may be placed before the
Hon'ble Tribunal.

Enclosure: As above

Youll Sincerely

eepak Meena)
_ District Magistrate
Copy to: Additional District Magistrate (City), Meerut for information necessary action.
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. In view of the averments made in the application, it would be appropriate
to have a  factual and action taken report from a Joint Committee
compnising of State PCB, State Ground Water Board (SGWB) and District
Magstrate. Meerut. Joint Committee shall - meet within four weeks,
undertake site visits, look into the grievances of the applicant, verify the
factual position and take requisite remedial action by following due process
of law. State PCB will be the Nodal agency for coordination and compliance.
Factual and action taken report may be furnished within two months by

¢ mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR
Support PDF and not in the form of Image PDF.
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List the matter for further consideration on 10.10.2022.
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I'he Registrar(General),
National Green Tribunal
Principal bench
New Delhi
No. Jobe ]l OA—=K26| MW (Ruadl Lo 22 Date &3} ielr2_

Subject - Action Taken report in compliance of order dated 15-07-2022 passed by NGT on
OA No 426/2022 titled by M.W. Qureshi versus state of uttar Pradesh.

NI

In the above noted case Hon’ble Tribunal has directed that

W 2. In view of the averments made in the application, it would be
appropriate to have a factual and action taken report from a Joint Committee
comprising of State PCB, State Ground Water Board (SGWB) and District
Magistrate, Meerut. Joint Committee shall meet within four weeks, undertake site
visits, look into the grievances of the applicant, verify the factual position and take
requisite remedial action by following due process of law. State PCB will be the
Nodal agency for coordination and compliance.

3. Factual and action taken report may be furnished within two months by e-
mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support
PDF and not in the form of Image PDF......”

In pursuant to said directions a joint committee of State PCB, State Ground
Water Board (SGWB) and District Magistrate, Meerut was inspected the alleged unit M/s
Al Saqib export Pvt Ltd Alipur Hapur Road, Meerut on dated 22-08-2022. In this regard
a joint factual report has been submitted by the above team (factual report attached).

The questioned unit M/s Al Saqib export Pvt Ltd Alipur Hapur Road, Meerut
have valid CTO air and water valid upto 31-12-2023 (CTO attached). According a factual
and action taken report is being submitted along with the present letter for kind perusal
and further action in this regard.

With regards,
Fnclosure : 1. Factual report of joint team. Your’s faithfully,
2. CTO Air and Water certificate \
(Vy
Regional Officer,
Meerut

Copy : District magistrate, Meerut for information and necessary action.
' A

Region icer

1
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UP Pollution Control

(SGWB), Meerut inspected the place mention
1.

e following officials from the offices of District
Board, Meerut and State Ground water Board
ed in the order on dated 15-07 -2022.
Rameshwer Pras-ad - Tehsildar, Meerut
2. Ram Lal Singh -
3. Aditya Kumar Pandey
4.

Revenue Inspector Tehsil, Meerut
Prakhar Kumar

Senior Geophysicist, SGWB, Meerut
- AEE,UP Pollution Control Board, Meerut

The Joint committee inspected the questioned M/s Al Saqib export Pvt Ltd Alipur Hapur Road,
Meerut Unit on dated 22-08-2022. The observations are as below:-

I. M/s Al Saqib export Pvt Ltd Alipur Hapur Road, Meerut is an Integrated slaughter House
establish in the year 2000.
The said slaughter House comprises of slaughter section,
processing section, d-freezer section,
3.

larrage section, slaughter Meat
The maximum slaughtering capacit

rendering section and meat packaging section.
y of the said unit is 480 by

goats per day. The maximum frozen meat processin

meal is 29535MT per year.

ffalos per day and 1140
Unit has installed

B capacity including Tallow and bone

a boiler of 04TPH capacity. The steam is utilized in rendering section
the fuel used in boiler is L.D.O. with stack height 30mtr from ground level. Unit has
installed a Blood meal plant also.

Unit has installed an effluent treatment plant (ETP) which comprises of units i.e. Oil and
gress separate, Gravity separate, equalization tank, primary clarifier, mtio‘u tank,
secondary clarifier, clear water tank, sand and carbon filter, The treated water is belnlg
utilized by the unit in its on land for irrigation purpose, The area -of the field is
approximately 11 hect. at the time of inspection the ETP found operational and at the
outlet of ETP sample was collected, after analysis the parameters was found to be Ph 1.8,

BOD 26mg/l, COD 204mg/l, TSS 46mg/l. Analysis Report is annexed as annexure-1.
6. The said integrated slaughter house was found operational.
L PN
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Regarding slaughtering of animals, a report by gowt, veterinary officer Meerut of the
month April 2022, May 2022, June 2022, July 2022, August 2022 is here by being
annexed as annexure-2.

A report by Senior Geophysicist, SGWB, Meerut by letter no 372 dated 31-08-203 i
here by being annexed as annexure- 3

10. Photograph taken at the time of Inspection is annexed as annexure-4.

A factual report is being submitted for kind perusal and further action in his regard.
I A
<A

)7 | \.” &
(Prakhar Kdmar) (Ram M (Rameshwer Pras vad)
AEE

(Adity§ Kumar Pandey)
RI Tehsil, Tehsildar,
UP Pollution Control Board

Senior Geophysicist,
Meerut Meerut SGWB,
Meerut

Meerut
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Annexure-2
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